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Lal, Advocates   
  
For Respondents: Shri Abhinav Vashisht, Sr. Advocate with Shri 

Prateek Kumar, Ms. Sneha Janakiraman and Shri 
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O R D E R 

05.02.2020  List this Appeal along with Company Appeal (AT) (Ins) 

No.391 of 2019 on 13th February, 2020, in ‘Orders category’.  

  

 
     [Justice A.I.S. Cheema] 

      Member (Judicial) 
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Member (Judicial)  
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Member (Technical) 
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